IN THE CENTRAL !{DT’IINIS‘I‘.R:’-\'fIVE TRIBUNAL:HYDERARAD BENCH
AT HYDERABAD,

OA.NO,717/95.
Dateof orders?23.6.08,
Betweens - ’
P+Bujjalah AAarOotexK, .. Applicants.
And

1. The Chief Personnel Officer,
South Central Railways,
'Rail Nilayam,Secunderabad.

2, The Deputy Chiéf iMechanical Engineer}
Garriage Repair Shop,
Tirupati.

3. The workshop Personnel Officer,

Carriage Repair Shop.South Central
Rallways,Tirupati,Chittor Dist.

.+» Resgpondents, -

Counsel for the Applicants Mr,7T.C,Krishnan,Advocate.

- Counsel for the Respondents:Mr.J.Siddaiah,§;C.§or Rlys.

COR AMs
HON'BLE MR,JISTICE V.NDELADRT RAD,VICE CHAI RMAN

HON'BLE SHRI R, RANGARATANZMEMBER ADMINISTRATIVE

e



JUDCMENT

I as per Hon'ble Sri R.Rangarajan, Member (Administrative) Y

Heard,

Z. A notification for recruitment of Trainee Skilled
Artisan iq the ggade of Rs,950-1500 (kKSRP) in C.R.S.,
Tirupathy -was issued vide Ref,No.TR/P/5635killed/93 dated
14.4.1993 by R-2. The two applicants herein applied

in pursuance of ﬁhe sbove notification. They were offered
appeintment for the above szid posts of Temporary Skilled
Artisan by R-3 vide Lr.No.TR/P.563/DR/5killed/93 dt,28,.4,93
after they were s=lected in the selection comprising
written test, viva-voce and practical tests, The appli-

cants have also accepted the offer of appointment for the

post of Trainee Skilled Artisan,

3. Wwhile the applicants were expecting orders for
appointment as Trainee Skilled Artisan they received a

letter bearing No.TR/P.563/Mech./DR/SK/Vol,.II dated

29.8.1294 stating that in the workshop there is no possi-
bility of appointing them in the grade of Trainee 3killed
Artisan and that if they are willing to take-up the post

of Group 'D' (Unskilled) in the CR3, Tirupathy, Diesel Sheds-
Gooty, Guntakal, Kazipet, Moulali and Vijayazwada; and
Electricél Loco Sheds at Vijayawadas and Lalsgudal
their cases will be considered for appointment in Group 'D'
(Unskilled) to the extent of vacancies available in Eue

course, It is stated for the applicants that both of them

have given their acceptance for appointment in Group'D!
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as envisated ;n Railway letter dt, 29.8.13%94., ' But,
inspite of their accepting the offer for appointment
as Group 'D', it is alleged that the respondents are
mgintaining silence over the matter and no intimation
is giveﬁ so far about the action taken for issuance of
the orders of appointment. Hence, they filad this

Oa for a direction to the respondents to appoint them
as Skilled Artisan or as Khalasi (Grouo 'D') in the
scale of Rs.750-940 in CRS, Tirupathy or Diesel Loco
Shed, Kazipet/Guntakal/Vijavawada or in ETlectrical
Locoshed, Vijayawada/Lalaguda and for a further direction
to consider them first before considering any other
candidate for émploymént in Group ‘D' posts in the

interest of justice,

4, The prayer in this OA and the contentions put
forward by the applicents in‘this OA are the same as

rpised in 02 399/95 wiich was disposed of b§ us on 17.4,1995¢
As the applicants herein are similarly situated as the
.applicants in 0A 3§9/95, we see no reaéon to differ from

the direction already given in that 0.2.

5. In view of What is statedx above, the following

¥

¥ direction is given:-

The reSpondeﬁts are directed to offer the
4 ’ _ applicants herein fof_appointment As Group 'D' a5 and
when the vacancies arisey in oussiders gquota in C.R.S.,
Tirupathy or anywhere else in Guntakal Diﬁision in their
turn subject td the condition that the'applicants gave
acceptance for Group 5oL post within the stipulated time
and alsoc accepted tﬁe terms and conditions stipulated

therein, The applicants should be cosidered for appointment
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in Group"D' posts in their turn first, before con-
sidering any other outside candidate whose names are
not already in list for appointment £n Group 'D' posts,

in CRS, Tirupathy or anywhere else in Guntakal Division.

6. The OA is ordered accordingly at the admission

stage. MNo co,sts./'

(R.Rangarajan) (V.Neeladri Rao}

Member (Admn. ) Vice Chairwan
2 ‘

Dated Zi} June, 1995,

ﬁ'“’t'&*/k,,,w g

Dy.Registrar{(Judl)

Grh.

Copy tos-

i, The Chief Personnel Officer,
South Central Railways,Rall Nilayam,
Secunderabad.

2. The Deputy Chief Mechnical Engineer,
Garriage Repalr Shop,

3., The Workshop Personnel Officer,
Carriage Repair ShopsSouth Central Rallways,

Tirupati, Chittor Dist.

4, One Copy to Mr,T,C.Krishnan,Advocatel-1-475/21,Upstairs,
# Bhakaram,Gandhinagar, Hyderabad-500 080.

5. One copy to Mr.J.S5iddaish,S.C.for Railways,CaT,Hyd.

6, One cory to Library,CAT,Hyd.

7. One spare coOwy.
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THPED BY | CHECKED BY
COMPARED BY APPROVED BY

IN THE CENTRAL ADMINISTRATIVE TR IBUNAL
HYDERABAD BENCH AT HYDERABAD,

- THE HON'BIE MR.JUSTICE v.NEELADRI RAO
" VICE CHAIRMAN®

AND

THE HON'BLE MR,R. RA\TGAR; AN { M( ADMN)

M-qBr'fR'-A 7 AJNT. (‘

e ™17

FATNC. (v Py )

Ad itted' and Interim dlrectlons

Disposkd of with directions.
Dismissed.

Dismissed \as withdrawn

Dismissed for default / B
Ordere%?ej'ee%eé'f Q«QDM “ﬂg

A da/wv.uam/g

No.order as to costs.






